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By Rcdv: Sir S. Singh

- ORDER
This OA which i with regard to the jeb oa
f{, Compassionate ground or—compassionate —greund has :

impugned the order of the respondents dated
13.11.2002 passed by Wing Commander on behalf of AOQOC
i G o Indianigir Force. This order was in disposal
of the repreﬁ?ntation made to the Defence Ministry

and AOC in C %ﬁ:the Headquarter.




~ learned counsel for the applicant has cited

reasons that the applicant was

representations one after another but no positive

action was being taken. Theréfare, the Tribunal
: should not reject the OA as not admissible on the -
ground of limitation.
4. I have seen the short CA which has been filed
by the learned counsel for the respondents and in
that short CA it has been mentioned that the case of
. the applicant, for compassionate appointment, was
- el
considered thrice by the Committee who is inberestsd
with the job. But the applicant was not approved
for compassionate appointment in view of the fact
that he could not be selected on comparative merit i
E, for the reason that there were more deserving
| candidates who applied for::.:ery limited vacancies ;

for compassionate appointment.

LR In my vies the reason adduced by the

rasmﬁMntS is aﬂxate. The representation of the

.....

applicant has been considered at the highest level

" ' - I § B ] el A -~ : 4 -..;'_.'1_.,'? -
it St Tt * oty PRI S e - B T .*‘!nl-!"mm _=-|.-.-.‘. 3 L*.H#M i
£ “ Wi ¥ ’ s 3

.



/pc/




